FUKM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S GRAND AUTO UDYOG PRIVATE LIMITED
OPERATING IN SALE, MAINTENANCE AND REPAIR OF MOTORCYCLES AND
RELATED PARTS AND ACCESSORIES
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India ( Insolvency

Resolution Process for Corporate Persons) Regulations. 2016)

RELEVANT PARTICULARS

1. Name of the corporate debtor along with
PAN/ CIN/ LLP No.

~ URL of website R
4. | Detculs of place where majorlty of fixed |
‘assets are located .i

oA

| 5. Installed capacity of main products/
services

6. ‘Ql_lantity and value of main products/
services sold in last financial year

7. Number of employees/ workmen

8. |Further details including last available
| financial statements (with schedules) of
| ' two years, lists of creditors, relevant dates
| ;for subsequent events of the process are |
'available at:

2 'Eligi-b_iﬁty for resolution applié_&n_iits under

' section 25(2)(h) of the Code is available at:
10. Last date for recelpt of expressmn of |
~_|interest
11.

i

' prospective resolution applicants

12. Last date for submission of objectlons to
i _provisional list
" 13. | Date of issue of final list of prospectwe
_ | resolution applicants
14. Date of issue of information |
‘memorandum, evaluation matrix and |
| 'request for resolution plans to prospective |
~ resolution applicants
| 15| ILast date for submissions of resolution
__!plans ) )
16 Process emall id to submlt EOI

Sushanta Kumar Choudhury

Insolvency Professional
1BBI/1PA-003/IP-N00292/2020- -2021/13238

Place: Kolkata

2. Address of thé_;egiasred office | Link Road, PO-

M/s Grand Auto Ud_}-f'c;gFriv—atemamite_d SEP
CIN: U504020R2011PTC013389
PAN: AAECG1970A

Armgdaya Market, Cuttack,

Odisha - 753012
" There is no website of Corporate Debtor (CD)

There is no Plant & Machmerv Land & Bu1ldmg:
and any other fixed assets of the Corporate Debtor.

Not available

| As per last available Audited Financial Statement
of FY 2020-21 there was revenue of Rs.
8,43,47,298/-

There are no employees as on the msolvency
commencement date.

Information can be sought thfofgh communication

to the following email :

E-mail: ip.gaupl@gmail.com [
|

Information can be sought through communication |

to the following email : I
E-mail: ip. gaupl@gmail.com |
03.06.2024

Date of issue of provisional list of  07.06.2024

| 12.06.2024

- 17.06.2024

20.06.2024

| 20.07.2024

ip. gaupl@omaﬂ com

Resolution Professional
Grand Auto Udyog Private Limited- Under CIRP
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